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Transfer of Para-military Forces

1974, SHRI N:*RAJANGAM:
Will the Minister"of HOME AF-
FAIPS be pleased to state: -

(a) what is the number of offi-
cers of the rank of (i) Dy. Superin-
tendent of Police (ii) Assistant Com-=
mandant {jii) -2 IC and-(iv) Com-=
mandants in CRPF, BSF:and 1TBP
who have not been ‘posted oOutsidé
i) Dethi and’<(ii) in diffieult areas
like Punjab, and (iii) Jammu -and
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Kashmir during the last five years
and what are the reasons in each
case;

(b) the number of those who,
though posted outside Delhi, in
Punjab, and J & K and returned on
medical grounds of self or family
members after a few month during
the period mentioned above;

(c) the number of those who
sought posting in Delhi on medical
grounds during the last five years
but were not given posting; and

(d) what are the reasons there-
for ?

THE MINISTER OF HOME
AFFAIRS (SHRI MUFTI MOHA-
MMED SAYEED): (a) to (d) The
information is being collected and
will be laid on the Table of the
House.

Decentralisation of RNI

1975. SHRI PRAMOD MAHA-
JAN : Will the Minister of IN-
FORMATION AND BROADCAS-
TING be pleased to state:

(a) whéther it is a fact that
Government are proposing to de-
centralise R.N.I. and establish its
reglonal o(ﬁces, )
¢ ;- g )f'
(b) 1f so what are the detalls

;thercof and )

(c) i not what are the reasons
therefor ?
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THE MINISTER OF INFOR-
MATIQN - “AND" . BROADCAST-
ING "AND " PARLIAMENTARY
AFFAIRS  (SHRI ‘P.- UPENDRA)}:
{(a) to (o) It i< proposed to upgrade
the existing offices of the Registrat
of Newspapers for India at Bombay,
Madras and -Caleutta’ 45 Regional
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